| TEM NO. 35 COURT NO. 4 SECTI ON | VA
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (CGvil)...... / 2005
CC 10913/ 2005
(From the judgnment and order dated 19/06/2000 in FA No. 113/1992 of The H GH COURT

OF M P AT | NDORE)

| NDUMATI Petitioner(s)

VERSUS

DEVRAM BI LV Respondent ( s)

Wth I.A 1(CDelay in filing SLP and office report)

Date: 05/12/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL
HON BLE MR JUSTICE DALVEER BHANDARI
For Petitioner(s) M. Mahabir Singh, Sr. Adv.

M. Gaut am Awast hi, Adv.
M. Nikhil Jain, Adv.

M. D. Mahesh Babu, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER

I ssue notice on the application for condonation of delay as well

s speci al

| eave petition.

a



[ Charanjeet Kaur ] [ On Prakash ]

Court Master Court Master



